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NATIONAL FERTILIZERS LIMITED

CHIEF MANAGER (F&A) NATIONAL FERTILIZERS
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201301
NATIONAL FERTILIZERS LIMITED Appellant
Vs
C.C.E. INDORE MISC ORDER NO. 445/2012-EX Respondent
I am directed to transmit herewith a certified copy of Final order No.A/481 2012 EX|DB] dated 27-4-12

passed by the Tribunal under Section 35-C(1)of Central Excises Act, 1944
}"

Assistant Registrar
(Excise Appeal Branch)
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CUSTOMS EXCISE & SERVICE TAX APPELLATE TRIBUNAL,
West Block No.2, R.K.Puram, New Delhi

COURT-1
Date of hearing/ decision: 27.04.2012

Hon’ble Sh. Justice Ajit Bharihoke, President
Hon’ble Sh. Rakesh Kumar, Member (Technical)

1. [ Whether Press Reporters may be allowed to see the Order for
publication as per Rule 27 of the CESTAT (Procedure) Rules,

1982.

5 | Whether it should be released under Rule 27 of the CESTAT
(Procedure) Rules, 1982 for publication in any authoritative
report or not?

3 | Whether Their Lordships wish to see the fair copy of the
Order?

4 | Whether Order is to be circulated to ::: Departmental
authorities?

Excise Appeal No. 1541 of 2011 with Excise Misc. Application No. 451
of 2012

M/s National Fertilizers Ltd. Appellants

Vs.

CCE, Indore Rzspondent

Present Ms. Pratibha Natani, Assistant Manager for the appellant.
Present Sh. Sunil Kumar, AR for the respondent

CORAM : Hon’ble Shri Justice Ajit Bharihoke, President
Hon’ble Shri Rakesh Kumar, Member (Technical)
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Per. Justice Ajit Bharihoke:

On  23.04.2012 an application under signature of Authorised

| Signatory of company Sh. S.M.H. Rizvi, Executive Director was submitted
in the registry seeking to withdraw of this appeal. Ms. Pratibha Natani states
that she has been deputed to represent the company for withdraw[:f" appeal

and request that the appeal may be dismissed as withdrawn. In view of the

above, appeal is dismissed as withdrawn.

(Justice Ajit Bharihoke)
President

(Rakesh Kumar)
Member (Technical)

Pant




